
151 VAISAUIA 10. 1118' (SAKAI . -~ .... Ut. 1968 .,. 

ESTIMATES COMMITTEE - c.m,d. 
, PIIty.eIptIlud SIstIetil RrpOrts 

SHIll P. VENICATASUBBAIAH: 
I beg to present the rollowin. Reports of' 
the Estimates Committre :-

(II Fd"ty .. i&htb a.eport on lICtion tauD 
\ly Government on ,he rceommca· 
datioas contained in the Seventy.fifth 
Report of tbe Estimales Committee 
(Tbird Lok Sabha) on the erstwhUe 
Ministry of Food and Asriculture 
(Department or Alriculture)-
Indian Council of Alricultural 
Research. 

(2) Sixtieth Report on action takeD by 
Government on tbe recommenda-
tions contained in tb. Forly-lII"tb 
Report of Ihe Estimates eo-tittoe 
on the Ministry or FiIlancc-
Review of Defence Budlet - Coo· 
solidatioD of Revenue Demands. 

PUBLIC ACCOUNTS COMMITI1!I! 

EI ...... II. 1""...,· ....... T..., ......... . 
T_.t,-ctptb ... TftDlJ· .. .. 

Re,.11 

SHRI M. R. MASANI (Rajmt): 
bea to praent the followinl Roparll of the 
Public Accounts Committee :-

(I) Eleventh Report on "New Servlee" 
uNew Instruments of Service". 

(2) Twenty·tbird Report of Appropria. 
tion Accounts (Railways). 1\165·66, 
and Audit Report (ltailways). 1961. 

(3) Twenty·seventh Report on Appro· 
priation Accounts (Civil). 1965·66. 
Audit Report (Civil), 1967 and 
Audit Report (Commercial). 1967 
Reiatina to tbe Ministries of lator·. 
mation and Broadcastins. Works •. 
Rousinl and Supply (Department' 
of Works and Housins). and Pood, 
Alriculture. Community Develop.. 
ment and Co·operation (Depart· 
ments of Pood and A.riculture). 

(4) . Tweaty~iabth Report on action 
taken by Government on the Pirst 
Report of tbe Public' AccoUllts 
Commitcc reiatin, to Purc~~ of 
,.oa~ 1t0II~r., 

(5) TWODty·nintb Report on Cbaplers 
I, IV and V of Audit Report (Civil). 
on Revenue Receipts. 1967. 

COMMITTEE ON PUBLIC 
1:JNDI!RTAICINOS-Ctmtd. 

Plfteeatb Report 
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MR. SPEAlttR: I do nol know. I 
see that five Dames have been put. I 
thlJ!k. IWO will be enoulh If Ihey arc sure 
that at least one of Ihem will be there. 

11.14 hn. 

FINANCE BILL, 1968-C-.t. 

MR. SPBAKER: The House will now 
take up rurther con,il\eration of the follow· 
ina motion moved by Shri Morarji Desai 
on the ;l9th April. 1968. namely :-

''That Ihe Bill to give effect to tbe 
lillallcial proposals or tb' CeGtral 
GO ___ 81 lor tbe llaaaclal ~r 
1968 .... be taken lato COIIsidoradDD." 
Shri Maddl Sudananam was OD bji' 

lop yeslcrdar. fle may re$\1~ hR 'J'"9t\, 


